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What do you want to do ?... 
{Interruptions) ..............  

THE DEPUTY CHAIRMAN : What do 
you want to say? .. .{interruptions) ... 

SHRI V. NARAYANASAMY : 
(Pondicherry): Madam, I have given a notice 
... {Interruptions)... 

THE DEPUTY CHAIRMAN : 
We want to settle the matter. We do 
not want to create a rumpus in the 
House. We are trying to settle the 
matter. The Opposition should listen 
to the statement. It is listed. He is 
the Minister concerned. He should 
make a statement. He is in his right 
to make a statement and you are in 
your right to question him. So, please 
have patience and listen to him. 
(interruptions) ..........  

 
{Interruptions) 

THE   DEPUTY    CHARIMAN: 
Let   him read. 

SHRI     SIKANDER    BAKHT: 
We have b:en l is tening to too many 
statements but have you come to a ay 
conclusion? . .{Interruptions)... 

 

You  ask   him   questions...{Interruptions)...!   
am   not    allowing him. 

 ------------- 

Statement by Minister Import of Sagar 
 

THE  MINISTER OF STATE OF THE   
MINISTRY OF FOOD (SHRI KALP   NATH 
RAI):   Madam,   the ,   sugar   production in   
the     country    reached a record level of 134. 
11 lakh I   tonnes   during 1991-92 sugar season. 
Thereafter   in the next 1992-93 season it   
decreased to 106.09 lakh  tonnes mainly   on 
account of the fall in cane production    and    
consequently    of sugar production in many of 
the major sugar producing States as also the due 
to diversion of cane for gur and khand-sari     
manufacture. ..{Interruptions)... For the current 
1993-94 season, due to the continued diversion 
of cane to the gur and   khandsari sectors, 
specially in  Uttar Pradesh and also due to the 
further fall in   cane/sugar  production in  the 
major sugar producing State of-Maharashtra, the    
sugar  production-declined furtherand is  now 
expected to be  of the order of 96 lakh tonnes. 
The decliro. in   production    during these   two 
seasons led to the decrease in   the overall 
availability of sugar for domestic consumption.. 
{Interruptions} ...Accordingly,   to    ensure  
adequate availability   and also to contain   the 
prices  of sugar during  the remaining part   of 
the current season and early next   season, it was 
decided to allow import   of sugar under OGL 
and  an announcement  to this effect was made 
in  Parliament on 15th March, 1994. No customs 
duty or additional customs duty is levied on   
such imports. It is expected that this measure 
would help augment domestic supply and keep 
the open market price of  sugar   under 

;-[]Transliteration  in Arabic Script.
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I am not allowing anybody. 

THE DEPUTY CHAIRMAN: 1 have 
permitted, him. 

 
Is there any sense in Kalp Nath Raij' making 
a statement? What da you want to derive 
from his statement? Unfortunately, he is the 
one and he cannot deny the particular scam 
which has taken place What does he want to 
prove? 
 

 
  

I have to decide what the 'tarika' is 
(Interruptions). 
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THE DEPUTY CHAIRMAN : 
Shri Gurudas Das Gupta. (Inter 
ruptions). Shri S. Jaipal K..dy. 
{Interruptions). 

SHRI   S.   JAIPAL    REDDY : 
What is the difficulty in casing the Prime 
Minister ? {Interrupiiors). There are many 
questions which do not relate. 
.{Interruptions). 

 
Please don't make it a roadside noise. 
Please note. I request once again, lease 
don't make this House a footpath. Please 
don't do it. {Interruptions).. 

 
THE DEPUTY CHAIRMAN : Shri V. 

Narayanasamy. {Interruptions). 

SHRI V. NARAYANASAMY   : Madam,  
I  am satisfied with    the statement.   I  don't  
want  to   seek ,.any clarification.  
{Interruptions). 

SHRI   S.   JAIPAL   REDDY  : 
"Madam,, what is the problem in -calling the 
Prime Minister ? {Interruptions). 

SHRI   S.   JAIPAL    REDDY : 
Madam, our apprehensions which.. 
{Interruptions). 

THE DEPUTY CHAIRMAN : 
T am not allowing. Daveji, it is not proper. 
{Interruptions). I am not allowing. This is 
not proper, {interruptions). 

SHRI S. JAIPAL REDDY : O.ir 
apprehensions.. {Interruptions). 

SHRI S. K. T. RAMACKAN-DRAN   
(Tamil   Nadu) :   Madam, they are. 
.{Interruptions). 

THE DEPUTY CHAIRMAN : 
May I ask you to keep quiet ? You are 
nobody to tell me whom I should call. It is 
up to me to call you. Please keep quiet and 
don't disturb the House. 

SHRI S. JAIPAL REDDY : The 
apprehensions we articulated in the morning 
have been resoundingly confirmed by the 
statement which the Minister is deemed to 
have read out on the floor of this House. This 
statement is a big wash-out. The questions 
which we are to address do not merely 
pertain to the Food Ministry. They pertai to 
the Prime Minister's Office. The y 
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No, no. {Interruptions)... 

SHRI V. NARAYANASAMY : 
Madam, lam a member of this House. I have 
a right to seek clarifications from the 
Minister. {Interruptions)... I have a right to 
seek clarifications from the Minister. (/«-t 
rruptions).. Madam, as a Member of this 
House, I have a right to seek clarifications. I 
would like to know from the Minister... 
{Interruptions)... 

SHRI    SIKANDER   BAKHT : 
This sort of a statement is a shame. It is a 
shame for any Government. 
{Interruptions).. Can you call it a statement 
? It is purely a whitewash. {Interruptions).. 
It is a whitewash in a very wild way. It is 
just a fraud on the whole country. That is 
what you are doing. {Interruptions) .. That 
is what you are doing. {Interruptions)... It is 
fr.aud. {Interruptions)... 

SHRI   S.   JAIPAL   REDDY : 
There is nothing in this statement. 

DR. MURLI MANOHAR JO-SHI : The 
Prime Minister has to come. 
{Interruptions)... 

SHRI SIKANDER BAKHT : It is a 
fraud. {Interruptions)... It is a fraud.   
{Interruptions)... 

SHRI S. JAIPAL REDDY : There is 
nothing in this statement. {Interruptions)... 

SHRI SIKANDER BAKHT : This sort 
of a statement is a shame. 

 
{Interruptions).. What sort of a statement 
has he given ? {Intenup' tions).. You are 
looting the country-{Interruptions).. You 
are looting the country with this sort of a 
statement. {Interruptions).. This is a fraud. 
This statement is a fraud. {Interruptions).. 

SHRI GURUDAS DAS GUPTA : 

There is one submission, Madam. 

{Interruptions).. 

THE DEPUTY  CHAIRMAN : 
Please sit down. {Interruptions).. I am not 
allowing. Please sit down. {Interruptions).. 
Just one minute. If you are not satisfied 
with the statement, you question him. 
{Interruptions) .. 

SHRI S. JAIPAL REDDY : No, 
no. {Interruptions).. 

DR. MURLI MANOHAR JO-SHI : We 
will put the questions to the Prime Minister 
only. {Interruptions) .. 

THE DEPUTY CHAIRMAN : The 
Prime Minister can be called in respect of 
his Ministry and not in respect of the other 
Ministries. {Interruptions).. The Prime 
Minister has delegated this Ministry to him. 
He should answer the questions. 
{Interruptions).. Please sit down. He is 
responsible. {Interruptions).. 

Please   sit   down.   {Interruptions).. 
Please sit down. 

One minute. {Interruptions).. 
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DR. MURLI MANOHAR JO-SHI : 
That is not an answer to this. 
{Interruptions)... 

,SHRI V. NARAYANASAMY : We 
want the statement from the Minister and 
not from the Prime Minister. 
{Interruptions)... 

SHRI GURUDAS  DAS GUPTA :  The  
Prime  Minister  should come here. There is 
no discussion without the Prime Minister. 
{Interruptions) .. 

THE DEPUTY CHAIRMAN : [ ] ease. 

THE  DEPUTY CHAIRMAN : 
Shri Gurudas Das Gupta. (Inter 
ruptions). Shri S. Jaipal Rcddy. 
(Interruptions). 

SHRI S. JAIPAL REDDY : What is the 
difficulty in calling the Prime Minister ? 
(Interruptions). There are many questions 
which do not relate.. (Interruptions). 

 

 
Please don't make it a roadside noise. 
Please note. I request once again, lease 
don't make this House a footpath. Please 
don't do it. {Interruptions).. 

 
THE DEPUTY CHAIRMAN : 

Shri V. Narayanasamy. {Interruptions). 

SHRI V. NARAYANASAMY : 
Madam, I am satisfied with the statement. I 
don't want to seek any clarification.  
(Interruptions). 

SHRI   S.   JAI PAL   REDDY  : 
Madam, what is the problem in calling the 
Prime Minister ? {Interruptions). 

SHRI   S.   JAIPAL    REDDY : 
Madam, our apprehensions which.. 
(Interruptions). 

THE DEPUTY CHAIRMAN : I am not 
allowing. Daveji, it is not proper. 
(Interruptions). I am not allowing. This is 
not proper. {Interruptions). 

SHRI S. JAIPAL REDDY : Oat-
apprehensions .. (Interruptions). 

SHRI S. K. T. RAMACHAN-DRAN   
(Tamil    Nadu) :   Madam, they are.. 
(Interruptions). 

THE DEPUTY CHAIRMAN : May I 
ask you to keep quiet ? You are nobody to 
tell me whom I should call. It is up to me to 
call you. Please keep quiet and don't disturb 
the House. 

SHRI S. JAIPAL REDDY : The 
apprehensions we articulated in the morning 
have been resoundingly confirmed by the 
statement which the Minister is deemed to 
have read out on the floor of this House. This 
statement is a big wash-out. The questions 
which we are to address do not merely pertain 
to the Food Ministry. They pertain to the 
Prime Minister's Office. They  
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No, no. (Interruptions)... 

SHRI V. NARAYANASAMY : 
Madam, I am a member of this House. I 
have a right to seek clarifications from the 
Minister. (Interruptions)... I have a right to 
seek clarifications from the Minister. (In-t 
rruptions).. Madam, as a Member > f this 
House, I have a right to seek clarifications. I 
would like to know from the Minister,.. 
(Interruptions)... 

SHRI   SIKANDER   BAKHT : 
This sort of a statement is a shame. It is a 
shame for any Government. (Interruptions).. 
Can you call it a statement ? It is purely a 
whitewash. (Interruptions).. It is a white-
wash in a very wild way. It is just a fraud on 
the whole country. That is what you are 
doing. (Interruptions) .. That is what you 
are doing. (Interruptions)... It is fr.aud. 
(Interruptions)... 

SHRI   S.   JAIPAL   REDDY : 
There is nothing in this statement. 

DR. MURLI MANOHAR JO-SHI : 
The Prime Minister has to come. 
(Interruptions)... 

SHRI SIKANDER BAKHT : It is a 
fraud. (Interruptions)... It is a fraud.   
(Interruptions)... 

SHRI S. JAIPAL REDDY : There is 
nothing in this statement. (Interruptions)... 

SHRI SIKANDER BAKHT : This sort 
of a statement is a shame. 

 
(Interruptions).. What sort of a statement 
has he given ? (Interrup' tions).. You are 
looting the country-(Interruptions).. You 
are looting the country with this sort of a 
statement. (Interruptions).. This is a fraud. 
This statement is a fraud. (Interruptions).. 

SHRI GURUDAS DAS GUP TA : 

There is one submission, Ma dam. 
(Interruptions)... 

THE DEPUTY CHAIRMAN Please sit 
down. (Interruptions). I am not allowing. 
Please sit down (Interruptions).. Just one 
minute If you are not satisfied with the 
statement, you question him. (Inter 
ruptions).. 

SHRI S. JAIPAL REDDY : No no. 
(Interruptions).. 

DR. MURLI MANOHAR JO SHI : 
We will put the questions t( the Prime 
Minister only. (Interrup tions).. 

THE DEPUTY CHAIRMAN The 
Prime Minister can b£ Called in respect of 
his Ministry and no in respect of the other 
Ministries (Interruptions).. The Prime 
Ministe has delegated this Ministry to him 
He should answer the questions 
(Interruptions).. Please sit down He is 
responsible. (Interruptions).. 

THE DEPUTY CHAIRMAN 
Just a minute. (Interruptions).. 

Please   sit   down.   (Interruptions).. Please 
sit down. 

One minute. (Interruptions).. 
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SHRI S. JAIPAL REDDY : Madam, 
what is the difficulty for the Prime Minister 
to come ? {Interruptions) 

DR. BIPLAB DASGUPTA (West 
Bengal) : If this is the wish of the House, let 
the Prime Minister come. .{Interruptions) 

 

THE DEPUTY CHAIRMAN : It is the 
joint responsibility of the Government and 
he is the Minister concerned. He should 
answer.. {Interruptions) 

 

THE DEPUTY CHAIRMAN : 
Otherwise, I am moving on to the next 
business..{Interruptions) Shri Nilotpal 
Basu.. {Interruptions). 

»R. BIPLAB DASGUPTA : He has lost 
his credibility. We . don't want to listen to 
him. .{Interruptions) 

THE DEPUTY CHAIRMAN : Shri 
Pramod Mahajan.. {Interruptions). Shri 
Satya Prakash Malaviya. 

 

SHRI VISHNU KANT SHAS-TRI : 
Madam,  .. {Interruptions) 

THE DEPUTY CHAIRMAN : Keep 
quiet. Otherwise, I am going to name you. 
This is the way the Members behave.. 
{Interruptions).. This is the way the 
Members are behaving. Whom are they 
protesting against ? I am not understanding 
it. When the Minister is here to answer, they 
are not allowing him to answer.. 
{Interruptions) 

SHRI SIKANDER BAKHT : I 
want to  know from the  Minister 

 
SHRI NILOTPAL BASU (West 

Bengal) : Madam, the questions, the 
clarifications..   {Interruptions).. 

THE DEPUTY CHAIRMAN : Don't 
force me to pass a comment on you. 

SHRI NILOTPAL BASU : Madam, the 
clarifications that I would like to seek 
pertain not only to the Food Ministry but to 
other Ministries also because several 
estimates, several statements made by the 
Government over a period of time have 
gone away. If I want to have my points 
properly clarified, no Minister less than the 
Prime Minister can do this. This is my 
problem. 

He   is   the   Minister.   He   should answer. 
.{Interruptions) 
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THE DEPUTY CHAIRMAN : If you 
are not interested, it is fine. No problem. 
All right, you are riot seeking any 
clarifications. Mr. Pramod Mahajan, you 
are also not interested. Now, Shri John F. 
Fernandes. 

SHRI JOHN F. FERNANDES (Goa) : 
Madam, I welcome the statement made by 
the hon. Minister. But I have certain 
clarifications to be sought. The Minister has 
said in his statement that the Government 
has intimated the STC and the MMTC. 
.(Interruptions).. 

THE DEPUTY CHAIRMAN : I cannot 
stop him from speaking. The only thing left 
for me is to remove those who are 
disturbing the proceedings after naming 
them from this House which I have never 
done in the last seven years of my being the 
Deputy Chairman. I can only request them. 
If the Members have lost their respect for 
me and this House, I cannot help it. If they 
don't want to speak, let them not speak. But 
if somebody wants to speak, let him speak. 

SHRI   S.   JAIPAL    REDDY : 
Madam, we too want *to ask. But we want 
to ask the Prims Minister. 

THE DEPUTY CHAIRMAN  : 
There is no condition in this. No such 
condition. The Minister can satisfy you. 

SHRI SIKANDER BAKHT : Is it not a 
total failure of the Government ? Is it not 
proper that he should risign ? Let the 
Minister do that. Then we will allow the 
House to proceed. 

THE DEPUTY CHAIRMAN : 
You ask the Minister to do that. 

SHRI SIKANDER BAKHT : It is a 
total failure of the entire functioning of the 
Government. It is a total failure. Who is 
responsible for this '? 

DR. MURLI MANOHAR JO-SHI : We 
are saying that he is responsible. 
.(Interruptions).. 

 

SOME HON. MEMBERS : They are 
all shouting. How can we put any questions 
? 

SHRI V. NARAYANASAMY : 
Madam, you kindly take up some other 
item. In spite of your efforts, they are not 
willing to listen to you. 

THE DEPUTY CHAIRMAN : I am 
unable to understand what they want. First, 
you tell the administrative Minister what 
your problem is..(Interruptions). .Dr. Joshi, 
I have never worked under pressure nor has 
anybody brought pressure on me. I am 
going to sit in the House the whole night.. 
(Interruptions) .. I am not going to come 
under any pressure of anybody. You may 
shout as you may like. 

*( ) Translation in Arabic Script. 
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I am sorry. This House is not taking note of 
slogan-shouting. I would not permit it. If 
you want to do it, do it. You are spoiling 
your own name, your own Membership, and 
the oath you have taken for this House. You 
have come here to ask the Government, not 
to slogan-shouting. You go ahead and do it. 
(Interruptions) 

 

SHRI S. JAIPAL REDDY : Madam, 
what is the difficulty for the Prime Minister ? 
We are not prepared to address our questions 
to the Food Minister. (Interruptions) In fact, 
the Food Minister has also many questions to 
put to the ;Prime Minister. Mr. Kalp Nath 
Rai is not the only accused. There are many 
other accused persons in this muddle-cum-
scandal. Therefore, only the Prime Minister 
is competent.. (Interruptions) 

THE DEPUTY CHAIRMAN : I can go 
to another Motion. (Interruptions) 

SHRI V. NARAYANASAMY : The 
Food Minister will reply to all your points.. 
Why are you agitated ? (Interruptions) 

SHRI S. JAIPAL REDDY : Mr. Kalp 
Nath Rai himself has many clarifications to 
seek from the Prime Minister. So, the Prime 
Minister should come here to answer the 
questions of Mr. Kalp Nath Rai. 
(Interruptions) Mr. Kalp Nath Rai is not the 
only accused person. 

(Interruptions) 

SHRI V. NARAYANASAMY : 
Madam, the Opposition does not want a 
discussion on the subject. That is very clear 
now (Interruptions) 

THE DEPUTY CHAIRMAN : The 
Leader of the House is there. Please take 
your seats. 

THE LEADER OF THE HOUSE (SHRI 
S. B. CHAVAN) : May I request the hon. 
Deputy Chairman* to adjourn the House for 
ha f an hour and call a meeting of all the 
Leaders ? And thereafter, we can decide the 
future course of action. 

THE DEPUTY CHAIRMAN: Please 
come to my Chamber and we will discuss. 

The House is adjourned for half an hour. 
The House then adjourned at 

three minutes past three of the 
clock. 

The House reassembled at thirty-six 
minutes past three of the clock, 

THE DEPUTY CHAIRMAN in the Chair. 
STATEMENT BY MINISTER 
Import of Sugar—contd. 
THE DEPUTY CHAIRMAN : Hon 

Members, we had adjourned for half an hour. 
I had a ^cuss.on with the various members of 
t&e Shtical parties and their leaders. We 
thought that as Mr. Kalp Nath BEJ5 go at 
four o'clock when 


